NT>

Title: Regarding misutilization of loans received from Banks by big companies and industries.
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MR. SPEAKER: Now, Shri Priya Ranjan Dasmunsi.

SHRI PRIYA RANJAN DASMUNSI (RAIGANJ): Shri Shivraj V. Patil will speak.
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MR. SPEAKER: Shri Shivraj V. Patil, his notice is on a different issue.

...(Interruptions)

MR. SPEAKER: There seems to be some misunderstanding. Shri Priya Ranjan Dasmunsi has given a notice on
another issue. Shri Shivraj V. Patil, if you want to speak on that, you can speak.

SHRI SHIVRAJ V. PATIL : No, Sir.
MR. SPEAKER: Shri Priya Ranjan Dasmunsi, do you want to speak?

...(Interruptions)



=t I e g ar [ AEEy, IR B RS ¥ /1 IS Jeard aRa T8 @ wear @ 5 o 2w F vifv-aaven o RaA€| (@aum)

TemE HEIed | wifd-wavern o+t & aa e w9 wRul

&€ (araar)

MR. SPEAKER: The House stands adjourned to meet again at 2.00 p.m.
13.15 hrs.

The Lok Sabha then adjourned for Lunch till Fourteen of the Clock.




